
LOK SA HA DEBATE 

LOK SABRA 

Wedne day March 23, 1983 jChaitra 2, 
1905 (Saka) 

The Lok abita met at Eleven of the 
Clock 
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THE MINIST R 0 STATE . 

MJ I TRY OF STEEL AND 
(SHRI N .K.P. ALVE): (a) The ap-
proved cost estim te of Bhilaj Stee 
Plant e pan ion project is . 1600.' 
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eJ'Ore and the project is at an advanced 
tage of implementation. 

(b) No, Sir., 

(c and (d). Do not arise. 
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"Whether a R, 1600 crore cherne-

wa formulated for the e pan ion 0 
Bhilai Steel Plant; if so, whether it i 
a fact that 10 s has been uffered a a 
result of thi expansion cherne;" 

"(a) whether a R, 1600 crOre 
scheme was formulated for the expan-
ion of Bhilai teel Plant; 

(b) If so, whether it i a fact that 10 
has been uflered a a result of thi eX-
pan ion heme:' 
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According to the revised commission· 
iog schedule, all units except the 7th 
Blast Furnace will be commissioned in 
March 1984 and the 7th Bla t Furnace. 
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omptex will - be completed in December, 
1 4. 
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SHRI S. T. QUADRI; The hon. Mi-
nister in hi reply has mentioned about 
the expan ion ch me of the Bhilai Steel 
Plant and the 'econd part of the question 
was tbat be au .: of the burning of the 
700 bp motor th~rc Wa a production loss. 
Sir, when t'o cherne has not been com-
pleted, the que tion of burning of the 
mOlor doe not arise. Is it that this 
loss on account of the burning of the 
motor in the exi ting plants or is it that 
in the trial production it elf, the equiP'" 
ment upplied by BHEL bas failed? 

HRI N. K. P. SALVE: In reply tc 
th... question of the hon. member I nevet 
confirmed that the delay was o~ accoun.· 
of the burnin6 of the motor. I mereI) 
said that there wa delay in upplies of 
some of the equipment ordered from 
BHEL. Therefort!, the second part of 
the question of the hon. fember does 
not arise. 

,HRT . T. DH NDAPANI: I 
v. ould like to h3 e a clarification from the 
hon _ Minister 'n ith regard to the pro-
duction of teel. There are three major 
inuu -tri' in the ountry owned by the 
Government - These three teel indus-
tries were not able to achieve the tar-
get _ Even if you take the figures of some 
years they were not abl~ to achieve the 
targe; _ Despitu this fact, I do not know 
why the Government is investing money 
in the same factories for expansion pur-
po e. When you are not able to achieve 
the target, what i the necessity for the 
Government to inve t more money for 
expan ion purpo es? 

SHRI N. K. P. S LVE: Firstly, as a 
matter of fact we do not have 3 but we 
have 5 integr~ted teel plant in the pub .. 
lice ector. Secondly, because we are not 
able to achieve the target to be able to 



7 Oral An,fw rs RC 23 19 3 Orlll 14nsw 1: 8 

achieve th tar et e ha e to revamp and 
mod rni pI nt and once we have 
done that it would be (ar ch r to prO-
duce steel. 1t is ODe way to reck.on the 
co t for a ton of production. It will b 
far cheaper if we augment the capacity 
of the e i tin pI ot than to put up new 
plant. 

SHRI . T . DH DAPA I: Moder-
ni tion diff reDt. 

SH I ..P . SALVE: Sir in mY 
reply I aid both. My second part of 
the epJy wa that expan ion or augmen-
tation of tbe capacity of the exi ting 
plant is mu b cheaper and it i one way 
to reduce tbe 0 t of tee I per tonDe. 

Pr flee of Carryin igbt i1 a Head 
Load 

"'350. HRl RAJESH KUMAR SINGH: 
Will tbe Minister of HOME AFFAIRS 
be plea ed to state : 

(a) measures taken by Government so 
far to end the inhuman practice of carry-
ing ight sojJ as head load by the scaven-
ger whi h i directly r lated to the pr.1C-
tice of untou bability; 

(b) special allocatioDs if any made 
by the Go ernment dUrin'g the Fifth and 
Sixtb Plan periods; 

(c) tbe a tua1 amount pent for the 
benefit and uplift of the e people and the 
results ach ie ed; and 

(d) mea ures taken by the Government 
to impJement the recommendations lsug-
gestion of Commissions iCommittee set 
up fOr the purpose? 

THE MIN1STER OF STATE IN THE 
MINISTRY OF HOME AF AIRS (SHRI 

lHAR RANJAN LASKAR): (a) to 
(d) A statement i Jaid on the Table of 
the House. 

(a) The long-term olution to thi pro-
bJem lies in the conversion of all dry Jat-
rine into anitary ones as part of the 
anitation programme under the State Sec-

tor. 

Howev r, the Minjstry of Home Affairs 
h~ve beeD providing matchjng assi tance 

to the ta Governmen out of ited 
allocation under the "Centrally Spo , red 

cherne for implementation of Protection 
Of • ivil Ri ht Act, 1955", The erne 
ha ~omponents namely 0) machinery for 
impl nientatio~ of PCR A t and (ii) libe-
ration of aven r. U oder the cond 

. component of this ntrally po d 
cherne, matcbing grant aTe given to the 

State Governments for conver ion of dry 
latrine into water bor e latrines in some 

el cted town. 

(b) The total allocation for both the 
components of the aid cherne during 
the VI Five Year P1an j Rs. 6 cr res. 

(c) The following amount were re-
lea ed to the State Government for the 
convers~n of dry Jattrin into water 

borne' latrine during 19 ().. 1, 1981-82 
and 1982- 3 (upto 21-3-1983):-

Year 

1980-81 

]981- 2 

1982-83 

Amoun ~ r la lc-d 
(Rs. in 1a hs) 

3 . 0 

131.12 

171. 35 

In Bihar the eight town , namely: 
Bihar-Sharif, Purnea hajbasa, Madhu-
bani Rancbi Sab~r a Deogbar and 
Da1t~nganj have been mad cavenging-
free. The work in some other towns in 
Bihar and other State is in progress . 

(d) The Government of ]ndia has not 
et up any Commi ion lCommittee dur-

ing the recent years. 
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